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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

STRIKE OF Loco RUNNING STAFF OF
DeLar DivisioN oF NORTHERN RAILWAY

SHRI R. K. MHALGI (Thane): I
call the attention of the Minister of
Railways to the following matter of
urgent public importance and request
that he may make a statement there-
on:

The reported strike of Loco Run-
ning Staff of Delhi Division of Nor-
thern Railway resulting in cancel-
lation of 110 passenger and goods
trains, ,

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):

I had laid a statement on the Table
of the House on 9-6-1980 regarding
agitation by a section of Loco Running
Staff on Delhi Division of Northern
Railway, which has resulted jn some
dislocation of train services in Delhi
area, The Honourable Members will
recall my request to the Chief Min.
ister of Haryana to institute an en-
quiry into the alleged incident, at
Sampla station on the evening of 6th
June. I wish to inform the House
that the Chief Minister hag since
ordered an enquiry. I had assured
the House that those found gulty
will be suitably dealt with. I had
also appealed to the staff to return
to work immediately. I regret to say,
a few misguided staff continue to
resort to work stoppage, In fact,
they have started indulging in acts
of violence and damage to property.
Cases have been reported of criminal
assault of workers on duty. A few
of them have even sustained grievous
Injuries. I strongly condemn these
acts, My full sympathies and appre-
ciation are with the workers who
have performeg duty despite extreme
brovocation and danger to their lives.
I wish to assure the House that all
appropriate measures will be taken to
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ensure safety of workers and also to
maintain essential train service.

The sudden stoppage has affected
the passenger as well as the godds
services on the Northern Railway,
*On the passenger side 110 trains
mostly those running over short dis-
tances, have had to be cancelled on
9-6-1980 due to absenteeism amongst
the crews. The running of some of
these trains will be resumed as the
crew availability improved

SHRI R. K. MBALGI. Out of this
statement made by the hon, Minister,
a few sets of questions arise. Firstly,
I want to know from the hon. Min-
ister: when did the Chier Minister of
Haryana order to institute an enquiry
into the incident at Sampla Staticn
on 6th June, 19807 Which ig the
authority which has been appointed
for the same enquiry; and what is
the time-limit for completion of that
enquiry?

Secondly, how many members of
the Loco Running Staff have gone on
strike? Are the Railway authorities
prepared to discuss their demands
across the table?

Thirdly, due to the strike the plight
of thousands of passengers reaching
the Capital is most sad and pitiable.
May I know what appropriate steps
the railway authoritigs have taken to
ensure the safe journey and as per
time schedule at least in the cases of
long distance trains?

SHRI C. K JAFFER SHARIEF:
Sir, on the first question, the Chief
Minister of Haryana has already
ordered a magisterial inquiry. We
will get the details of the time sche.
dule from the Haryana Government

as these are not available.

(Interruptions)

SHRI R. K MHALGI: How the
Haryana Government can Come iR

reply to my query?
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SHRI C K. JAFFER SHARIEF:
We will get it and send it to you
(Interruptions). Sir, it js only yester-
day he has made an announcement
about The appointment of a magis-
terial inguiry. It takes time. The
Members should bear with me.

Sir, a sub-divisiona] magistrate has
been appointed to conduct an inquiry
by the Government of Haryana.

SHRI NARAYAN CHOUBEY
(Midnapore): What inquiry?

SHRI C. K. JAFFER SHARIEF:
Don’t you give some time?

AN HON. MEMBER: Magisterial
inquiry.

SHRI NARAYAN CHOUBEY: 1Is
it judicial inquiry?

(Interruptions)

SHRI ATAL BIHARI VAJPAYER
(New Delhi): Sir, a little while ago
he said a judicial inquiry had been
ordered. But now he says a sub-
divisional magistrate has been re-
quested to hold the inquiry.

SHRI C K. JAFFER SHARIEF:
Nowhere it has been said ‘Judicial
inquiry®. I said, only a magisterial
inquiry.

SHRI ATAL  BIHARI VAJ-
PAYEE: A little while ago he said.

SHRI C. K JAFFER SHARIEF:
I am sorry you have wrongly heard.
(Interruptions). Sir, my  friends
cannot confuse my language. [ am
very sure that it is only a magisterial
inquiry. It is not a judicial inquiry.

About escorting of the trains, as
my friend pointed out, on the long
distance trains, the RPF has already
been doing this job, We have de-

tailed the RPF and also the GRFP to

N. Rly. (CA)

escort the trains which are for long
distance for .the safety of the pas-
sengers.

About the negotiation with the
workers I would like to inform the
House that when the incident took
place on 6th, our Divisiona] Railway
Manager spent the whole day with
them on i "1 talking to them.
After that, it is only when the loco.
motive crew said that they wanted
protection, we gave the escort to
those people and afterwards they
were not available and till now none
of them has come. So, I bring this
to the notice of the House that our
Railway General Manager hag issued
an appeal that they come and nego-

tiate if there is anything to be nego-
tiated.

SHRI R. K. MHALGI: Sir, my
one query has not been answered,
The only question is: When that
inquiry will be completed by the
JHaryana Government? That is the
crux of the whole thing.

MR. SPEAKER: He will expedite.

SHRI C. K. JAFFER SHARIEF:
I have already said that the
announcement has been made only
yesterday and it will take some time.
My friend will certainly appreciate
that it will be

MR. SPEAKER: Assure them that
it will be expedited.

SHRI C. K. JAFFER SHARIEF:
It is in our anxiety also to see that it
is completed as early as possible. But
my friends should cooperate with us
and see that the workers return un.
conditionally and resume the work.

SHRI NARAYAN CHOUBEY:
These locomen are on strike because
they have been assaulted on a num-
ber of occasions and the assault is
not new because the traing these days
never run in time, the engineers stop
every station and the bogies get de-
railed, passengers are in trouble, and
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passengers think that the railwaymen
and the loco drivers are the main
people responsible, So they assault
them., What has been the arrange.
ment to see that the steam locos are
repaired in time? Ig it a fact that all
the steam locos in the country are out
of gear, that they are not getting
spare parts? The manufacture of all
spare parts has been stopped, and
the Railway Minister knows it better
than I, and almost gll the engines are
out of gear, and they cannot be
repaired in time. Naturally, the
drivers and the crew are forced to
take out defective locos becauge of
which there js delay, they do not
arrive in time, and the people are
assaulted, I have hundreds of ex-
amples But the officers simply put
them Dblame on the 1loco men. I
want to know what steps are being
taken to see that the steam locos get
proper care, so that that they can be
repaired in time.

Secondly, I have seen the state-
ment in the press that the situation
18 1mproving, but actually trains have
come to a halt in Moradabd, Bhind,
Bhatinda, Delhi anq Chandigarh, and
lakhs of passengers have Leen
gtranded, An immediate settlement
has to be made. If it is made a
question of prestige, then I think we
will be doing injustice to the country
and the railwaymen. Late Mr. L N.
Mishra did not stand on prestige. Only
depending on recognised unions to
bring about a solution will be wrong.
I represent the Loco Running Staff
Association. They should be called
i, so that an immediate settlement is
rteached. I want to know specifically
whether the ILoco Running Staff
Association has been called or not.

SHRI C. K, JAFFER SHARIEF
If the hon. Members put specific
questions, one can answer. If they
8o on making speeches, it becomes
very difficult.

He first made the charge that there
was assault on the Loco staff, but not
a single instance of assault on ihe
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locomotive workers has so far come
to the notice of the administration,
On the contrary, there are quite a
number of instances which have
come to their notice where the loco.
motive staff itself has resorted -to
assault on the loyal workers whao
want to help the passengers and the
mdministration,

SHRI NARAYAN CHOUBEY: I
can give examples. Even today they
were assaulted by the passengers.

SHRI C. K. JAFFER SHARIEF:
When the hon. Member has had his
say, he must have the patience to
listen to me also, I have already
said that there is not a single instance
which has come to the notice of the
administration. He only talks in the
air. If he has any instance, let him
refer it to us, we will look into it.

SHRI NARAYAN CHOUBEY:
Instances are there. The Govern-
ment of Haryana has ordered an en-
quiry only because assaults have been
made on the loco men,

SHRI C. K. JAFFER SHARIEF:
My request to my friend is not to get
excited. Excitement does not solve
the problem. -

The Haryana Government has
ordered a magisterial enquiry, and it
will bring out the fact whether there
has been attack on the loco staff or
on the commuter, or whether the
police committed any excess. The
moment the report is ready, it will
be made available.

SHRI NARAYAN CHOUBEY: My
question was about the steam loco-
motives,

SHRI C. K, JAFFER SHARIEF
My friend was telling that the steam
locomotives are not in working con-
dition, but the late running of the
trains has been atiributed to the loco
staff. It is wrong to say so. Before
the locomotive worker takes out the
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engine from the shed, he satisfies
himself that the engine is in order and
only after that he takes out the
engine. If the engine is not in the
working condition, he hag got the
right to refuse to take out the engine,
and he cannot be forced to take out
the engines. (Interruptions).,.

MR. SPEAKER: Whatever is said
without my permission will not be
recorded .

(Interruptions) **

SHRI DINEN BHATTACHARYA
(Serampore); 1 think you will agree
with me when 1 say that new Rail-
way Minister has not fully appre-
ciated the situation, realiseq the
gravity of the present situation. So
many trains have been cancelled, He
is coming forward with a statement
that an enquiry hasg been ordered by
Haryang Government to go intp the
incident. My point is that when this
incident took place, the DRM should
have taken prompt steps to see that
the situation does not go out of hand
and he should have suspended the
SHO promptly.

MR. SPFEAKER: Put your
question.

SHRY DINEN BHATTACHARYA:
My question is this. So many loco
drivers have been facing onslaughts
from the passengers ang they are
being held responsible for the Ilate
running of the trains unnecessarily.
They wanted some protection. That
has not been provided, My question
is whether the minister is prepared to
sit with the representatives of these
loco drivers and see that the matter
is gettled. Their main demand is that
they should not be subjected to any
onslaught from ‘the furious pas-
sengers, who hold them responsible
for the late running of the trains. My
friend, Mr. Choubey has rightly said
that the engines are in a gdilapidated

**Not recorded.
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condition ang they are in use right
from. the British days, Rolling stocks
and stores are not being provided in

time.

MR. SPEAKER: I want you to put
your question. I do not want to know
the reason.

SHRI DINEN BHATTACHARYA:
If I do not say these things, how will
the Minister reply? He has to veply,
not to me, but to the people, So
many passengers are stranded.

MR. SPEAKER: What is your
question?

SHRI DINEN BHATTACHARYA:
My question is whether the officer
who was responsible for tHe onslaught
on the loco drivers would be suspend-
ed. The Ministey should take she ini-
tiative to settle the matter imme-
diately so that the difficulties faced
by so many hundreds of passengers
are removed.

SHRI C. K. JAFFER SHAR]EF:
Although I am a new  Minister, we
are old colleagues. 1 know him
better. I have already answered my
friend that if the rolling stocks or
engines are not workable, they have
got the right to refuse to take out the
engine, It is not So. They are
simply trying to_project something
(Interruptions)...

SHRI DINEN BHATTACHARYYA:
Have you examined them? He is
nmiving a false jinformation to  the
House. I will invite him to go and
see how the engine driverg are facing
difficulty in running the dilipidated
and old engines. You kindly tell him
to be sensible enough to give a pro-
per reply.

W et (o wwwafa fawdY) o omaw
HERT, g9 ATAA 9T 9rET SHW A '}ff
STET & 1V AT A qTE wF W vg qWA
g § f& @ wrw F wsas mE W
&, wifs qar €uv & TqMET OF qUS T
CCaC B g
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SHRI DINEN BHATTACHARYA:
That is a false story, (Interruptions).

) MR, SPEAKER: N, personal inter-
ventions. This is not way: I will not
allow it.

ot wawafy faaY . & w7 @ ar
fe og awm & f @roen Ruw g sl <A
/1% 3 mEr Mwdy | gAY fagg g o
f& wivar @wa & g oF WU FY gHA
g ag Soewd @@ wi§ & wuad @iRa 9,
i@ @ gREPuTTaET & & W WA F, 5
ger ZRY X feesit ¥ 39y 9, 1 @ oF
T g

FHT Fed g & o fF A w=Ie 47 5T
¥ wgr sar & fm mE ww wE arer el
f& goq & WeAT fedre ar, gad mEr 7@
T g9 ¥ ATEAT fedwe 9T | @gr 9@eA%
araw gu fe qu S@e) & afwe ag TE@ =6
4 92 F Y | Iferg g€ wfofte mrRe dYo
T s gak WT Ao UHe & A qATA
ww wr omfuaste 7@ & 0 Sto #;To dYo
ag gef o fefgae gfem WY swrg ot
N AZ T JVET 4 9 ¥ arg qey |

AR waew : fedae g &Y T ar?

N1 wwawfa faet wa g @ S
wrE ¥ qfen fs 7 (e a1 1 gwrdr g
q Frg fedae & o1 | Aieifwa g=arad
TEifad st ™ | gwm g # g
fafarqe & w7 (£ 997 &, o8 727 &
f& et qgt €N, @wr g §9 F fag
Y 1€, g FEa 2 fF wmgax fedme ar
9T § gafaq mET € 17z 7@ 1= FGETT
q mdw fwar, gf & o gwwr e @,
g ¥R foreraa & 1 gEdr Y geEra<y @
sIAY Fifeq 1+ A7 9w fafaeex gfaor &
;mqr‘r AR IFA gET TEAD qEsEr

I

H9 W9R w2uz § Fgr Ay g f& e
W FEET & 51 ot iy wwmy aram ows
fasmes o0 #riwEr A wrdsr | gEat
wiwr & fF wdo @Io Moo HITo o #I
gedE &7

How can we suspend the SHO of
the GRP? It is for the Haryana Gov-
ernment to suspend him. It is not for
us t9 do. The inquiry is there. If it
Comes to the conclusion that the SHO
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is responsible “for all thig and he
should be punished, we may ask the
Haryana Government to punish him.
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fox ag T o = oww W@ oAk &Y
g@d wiw wr§ Arrest the Comonuters.

we wEd W am @, fromre @ W
Y wWe-mwHzZ w1 § | wEmd &
iz wx fawwan § 5 @ wged
frmr § @t wuw fo¥ ®Re wEAAe
forg wvg & f& g7 &y =1 fromnx
ffed s0fF T g Ta Te@d & aQrE &Y
D aE & fr s Qe feur oW EH
frr wfamrT & 9@ W el B frwmn
#7@%3 & | These are the two demands
which are aupossible for us to meet.

@ FAq AT FT W B

We are in touch with the Haryana
Government about it, who will take
proper action. Those who are found
guilty will be punished. We will take
up the whole question with the Har-
yana Government on completion of
the enquiry. This is the position.

s wew fagry sy W gfom
¥ ot wgdr 9, IEEr S AT T ¥ Y
¥ Fafn ?

st wRawfa faadt - a3 e
¥ goEr oY, ag ST A & 1 AT FWH
g fF ag v 91 1 RO AW uE
#er e #w gfow Fww At e

oe 3

A w=w ft gErar wAWm o1 F@ €A

Ffren fawery av sfam wvdardr
T ATRY ﬁfaﬁzammsm%ﬁr
g faw wadr w1 dfew &1 wna @ g

SR IEA Amwr A F L ogwr FOE
fe 27 v fra ¥ TawrEd @ Rowee Q’wa
T A E fm § S oEFH 9 @ AG |
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& e @8 dF 3 owww e
) wwtug ¥ fe N wrgw awd ww
WX wx ¥, I qT uEw femr omar § W
ifmy oy 9 N 79 ¥ § wivew
¥ o wx v 99 gEy RO wrdww @
fFag w ¥ weam it W

gem Y WY gW Y W & fgers IfEa
AT wT w®

SHRI JYOTIRMOY BOSU:. (Dai-
mond Harbour): I would appeal to
Panditji with folded hands: ‘Kindly
do not plunge the country into a
severe economijc crisis’, (Interrup-
#ions). At the present moment more
than a hundred trains have been can-
celled—110 or 111-—and 80 per cent of
the movement in that zone. The strike
is going to engulf the whole of the
nothern zone—the Bikaner Division,
Jodhpur Division, Allahabad Division
and Moradabad Division and Lucknow
Division. Kindly do not lose sight of
this.

This happened on the 6th of June.
Tripathiji, if only your DRM Himmat
Singh had not behaveq as a grand
Moghul and said

ﬁim?maﬂmﬁa@gt@q
wEs FU, a9 § g !

I have got it from the horse’s mouth:
I am not reporting from the news-
papers. Kindly enquire into this, They
must know about industrial relations
in the late 20th century: we are not
living in the date 19th century. The
local people work under what tem-
perature Sir? It is ynder 100 degree
to 115 degree temperature and some-
times they are required to work for
sixteen to eighteen hours continuous-
ly. Put yourself in that position . . .

SHRI KAMALAPATI TRIPATHI:
Sir, are you going to allow the Mem-
ber to make a speech on this Calling
Attention? I think only questiong are
to be asked during Calling Attention.

SHRI JYOTIRMOY BOSU: I am
just appealing to you.

SHRI KAMALAPATI TRIPATHI:
Mr. Jyotirmoy Bosu may call g me

99  Strike of Loco JYAISTHA 21,1902 (SAKA) Delhi Division of 200

N. Rly. (CA)

or he can come to nie and I will lis-
ten to him. But, I may tell him please
don't incite a strike,

SHRI JYOTIRMOY BOSU: 1 am
not inciting: I am appealing to you.
Kindly be a father to the Indian
Railways; call them your children.
Call them and then settle the issue.

MR. SPEAKER: Please put the
question now,

SHRI JYOTIRMOY BOSU: 1 am
coming to it. I am not jinciting; I am
raising basic problems. This man-
handling is taking place so frequent-

ly .

MR. SPEAKER: Kindly put the
question,

SHRI JYOTIRMOY BOSU: Then, 1
can sit down. The conviction has been
that 45 minutes are given for a Call-
ing Attention and the first man gets. ..

MR, SPEAKER: You may ask your
question.

SHRI JYOTIRMOY BOSU:. I am
coming to the question. I have raised
this because they have said certain
things.

In the Gaziabad-Rohtak Passenger,
at Asaunda station the same thing
happened. At Asaundz the driver
started the train on 6th June after
seeing the green signal, Then some
anti-social elements, some hooligans
in the train, pulled the chain and the
train stopped. Then the red signal
came out and the driver refused tc
take the train ahead because tnere
was a red signal . . .

MR. SPEAKER: What has that t.
do with this?

SHRI JYOTIRMOY BOSU: Then
they started beating the driver and
the fireman. This ig the whole trou-
ble, The police was also brought.
Instead of protecting Government
servants on duty—your driver and
fireman were Government servants
on duty—they started beating them
and brought a charge-sheet of intoxi-
cation, that they were ynder the influ-
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ence of alcohol. They were taken to
Rohtak and produced before the ADM
of the Railways and other doctors.
They were given a clean chit that
they were not under the influence of
alcohol.

MR. SPEAKER: That will come

under inquiry,

SHRI JYOTIRMOY BOSU: They
have given that certificate. Do you
want the certificate? Do you want the
report?

MR. SPEAKER: That will come
under inquiry.

SHRI JYOTIRMOY BOSU: We will
produce it, The police charge was
totally false, They levelled a false
charge. That is why they are wanting
you tg request the Haryana Govern-
ment. You kindly request the Haryana
Government: for the sake of inquiry,
let the SHO be removed from the
scene, from the scene of occurrence.
Let him be suspended. It does not
mean anything.

The trouble is that these are very
high-density routes, over-saturated...

SHR] KAMALAPATI TRIPATHI:
The Speaker is very generous towards
you. He js allowing yoy to make a
speech., You cannot make g speech.
You can only put questions, This dis-
cussion is on call-attention motion.

wt sutfea ag . wiw ofem S WY
T FT TAT FAIT FAX TAAT ATAA T
T

I will request Mr, Mallikarjun, my
young friend, to answer. The high-
density, over-saturated .

MR. SPEAKER: You ask your
questions.

SHRI JYOTIRMOY BOSU: I am
asking my questions. They are using
the old engines. The type of engine is
CWD. Is it or is it not a fact that the
mechanical life of this CWD class
engine, which was built during the
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Second World War, ended in 19807
1s it not a fact that the economic life
of this type of engine ended in 1976?
Let him answer this question. That
will put the cat out of the.bag. The
drivers are being mis-handled, rough-
ly handled, manhkandled, every day
for the bankruptcy of the Railwsys
in planning,

I would request Mr. Tripathi to teil
this House whether he would kindly
send for the loco running staff Asso-
ciation and listen to their grievances
and demands .

MR. SPEAKER: He has already

answered.

SHRI JYOTIRMOY BOSU: Sir, they
are his children. He is the father of
the Indian Railways today. He should
call them, ask for their demands and
settle them in consultation with them
in his room.

SHRI KAMALAPATI TRIPATHI:
May I tell you, Sir, that I have no
objection in meeting them if they
come to me, But I will appeal to
them to resume their duty first and
then come to me. I have no objection
and I can assure the hon. Member on
the floor of the House that I will take
a very sympathetic view about their
demands; because, they are my wor-
kers and I want to help them; I want
to remove their grievances; there is
no doubt. But I would like to tell you
the real thing. Thig Loco Running
Staff Association is neither affiliated
to the NFIR nor afiliated to the
AIRF; it is under the leadership of
Mr. Jyotirmoy Bosu’s group and they
g0 on creating all sorts of troubles.
(Interruptions) The General Secre-
tary of thig Association belongs to
his Party. I request him to help the
country and help me so that we may
just ask them to come to work and
finish this strike,

wt witfta ag : W @ e g

MR. SPEAKER: Mr. Chintamani
Panigrahi.
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SHR1 INDRAJIT GUPTA (Basir-
hat): S§ir, on a point of order. Can a
Government employee belong to a
political party? He says that he be-
longs to a political party. Government
employees are not permitted to be
members of any political party.

SHRI XKAMALAPATI TRIPATHI:
Everybody knows that they are not
permitted. But they are joining like
this, If 1 take disciplinary action
against these men, then you will sim-
ply come to me and ask why such and
such action was taken,

SHR] INDRAJIT GUPTA: Why do
you say that he iz a member of a
political party?

SHRI KAMALAPATI TRIPATHI:
I will take action under your sug-
gestion.

SHRI JYOTIRMOY BOSU: About
the engine bio-data he did not say
anything. They are all fifty years old.

SHRI C. K. JAFFER SHARIEF:
The engine was in order whep it was
taken out.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) - It is good, Sir, that
the hon. Minister has already -clari-
fied the stand the government has
taken in this regard. I am very happy
to know that on an immediate request
from the hon  Minister for Railways,
Panditji, the Haryana Chief Minister
has himself ordered an inquiry into
the whole case. Sir, there is a danger
that the strike may spread to other
sections of the railways. The Loco
Running Staff, though they are very
small in pumber, are a vital section
of the Indian Railway workers. There-
fore, I would only request the hon.
Minister that though they do not be-
long to the NFIR or the All India
Railwaymen’s Federation which is the
recognised union of the Indian Rail-
ways but because of the serious situa~-
tion involved, may I know from the
hon. Minister whether immediate ac-
tion will be taken, He has appealed
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to them. Sir, almost all trainsg have
come to a standstill To-day I had
been to the Badarpur side and I found
no train is moving. The passenger
trains are not moving. The goods
trains are not moving and the gtrike
is spreading. Therefore, I want to
know whether jmmediate action will
be taken without caring for the
Indian railway administration—the
station superintendents or anybody
else. As the hon. Minister Panditji
has assured, will he call these people
directly and then ask them, You will
not be victimised for the action you
have taken Please resume your duty
immediately and then whatever action
which has been promised by the hon.
Minister will be taken. I hope this
kind of an assurance and a little pro-
tection to these people will help in
solving this question I request the
hon. Miniser to at least help the situ-
ation’.

SHRI C. K. JAFFER SHARIEF:
The hon. Minister has just now made
an appeal and he has made it clear
that we are not standing op prestige
on this issue. We are prepared to talk
to them. At the same time, ag my
hon. friend, Mr, Panigrahi, was tel-
ling, the Government has no inten-
tion of taking any vindictive action
except in the cases of sabotage and
crimes that have been committeq on
workers who have been loyally work-
ing we have not taken action on any-
body. 1 assure youy that we will not
have a vindictive approach. We appre-
ciate what the hon. Member Shri
Jyotirmoy Bosu said that hte country’s
economy should not be affected. In
the same gpirit I would like to re-
quest every section of this House to
help us see that normalcy is restored.

SHRI JYOTIRMOY BOSU. Both of
you give the time. I will bring them
before six to-day. I do not want your
car, We will hire taxis.

SHRI C. K. JAFFER SHARIEF:
Thank you very much.




